
 Election  to  Commitiees

 [Sh.  रि,  Kolandaivelu]

 term  of  the  Committee  vice  Sarvashri
 Parvaihaneni  Upendra,  Virendra
 Verma  and  Jaswant  Singh  resigned
 from  the  Committee  and  do  communi-
 cate  to  this  House  the  names  of  the
 members  so  nominated  by  Rajya
 Sabha.”

 MR.DEPUTY-SPEAKER:  The  quas-
 tion  is:

 “That  this  House  do  recommend  to
 Rajya  Sabha  that  Rajya  Sabha  do
 agree  to  nominate  three  members{rom
 Raiya  Sabha  to  associate  with  the
 Comm  ‘tee  on  Public  Accounts  of  this
 House  for  the  unexpired  portion  of  the
 term  of  the  Committee  vice-Sarvashri
 Parvathaneni  Upendra,  Virendra
 Varma  and  Jaswant  Singh  resigned
 from  the  Committee  and  do  communi-
 cate  to  this  House  this  names  of  the
 members  so  nominated  by  Rajya
 Sabha.”

 The  motion  was  adopted
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 the  Committee/Lok  Sabha.”

 MR.  DEPUTY-SPEAKER:  The  qves-
 tion  ts:

 “That  the  members  of  this  ticuse  do
 proceed  to  elect  in  the  manner  re-
 quired  by  sub-ruie  (2)  of  Rule  254  read
 with  sub-rule  (1)  of  Rule  312  B  of  the
 Rules  of  Procedure  and  Conduct  of
 Business  in  Lok  Sabha,  five  members
 from  amorg  themselves  to  serve  as
 members  of  the  Committee  on  Public
 Undertakings  fer  the  unexpired  portion
 of  the  term  of  the  Commitiee  vice
 Sarvashri  Dinesh  Goswami,  Mohd.
 Mahiooz  Ali  Khan,  Balwant  Singh
 Ramoowalia,  Ajit  Kumar  Saha  and
 Bezawada  Papi  Reddy  resigned  from
 the  Committee/Lok  Sabha.”

 The  motion  was  adopted

 COMMITTEE  ON  PUBLIC  UNDERTAK-
 INGS

 Recommendation  to  Rajya  Sabha  to
 ELECTION  TU  COMMITTEE  nominate  Members

 Committee  on  Public  Undertakings  SHRI  VAKKOM  PURUSIHOTHAMAN
 (Alleppey):  Sir,  |  beg  to  move:

 [English|

 SHRI  VAKKOM  PURUSHOTHAMAN
 (Alleppey):  Sir,  |  beg  to  move:

 “That  the  members  of  this  House  do
 proceed  to  elect  in  the  manner  re-
 quired  by  sub-rule  (3) of  Rule  254  read
 with  sub-rule  (1)  on  Rule  312  B  of  the
 Rules  of  Procedure  and  Conduct  of
 Business  in  Lok  Sabna,  tive  members
 from  among  themselves  to  serve  as
 members  of  the  Committee  on  Public
 Undertakings  for  the  unexpired  nertion
 of  ihe  term  of  ihe  Commitiee  vice
 Sarvashn  Dinesh  Goswami,  Mohd.
 Mahfooz  Ali  Khan,  Balwant  Singh
 Raroowalia,  Ajit  Kumar  Saha  and
 Bezawada  Papi  Reddy  resigned  from
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 Rajya  Sabha  that  Rajya  Sabha  do
 agree to  nominate  three  members  from
 Rajya  Sabha  to  associate  with  the
 Committee  on  Public  Undertakings  of
 this  House  tor  the  unexpired  portion  of
 the  term  of  the  Committee  vice  Sar-
 vashri  T.R.  Balu,  Dipen  Ghosh  and
 Kamal  Morarka  resigned  from  the
 Cemmittee  and  do  communicate  to
 this  House  the  names  of  the  members
 so  nominated  by  Rajya  Sabha.”

 MR.  DEPUTY-SPEAKER:  The  ques-
 tion  Is:

 “That  this  House  do  recommend  to
 Rajya  Sabha  that  Raiya  Sabha  do


